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Sub: Updation of information in respect of Appellate Authority, CPIO, CAPIO, of the office

of Registrar of Companies Pune on website, under RTI Act 2005,
LR ]

Sir,

With reference to the subject cited above it is to inform that, the information disclosed
on MCA website in respect of Registrar of Companies Pune is not updated. You are therefore
requested to kindly update the information as under.

1. | Ms. Vijava Khandare. Appellate Authority
| Registrar of Companies Pune
| Ph.020-25530042

Z Shri. 8. D. Patil CPIO
Assistant Registrar of Companies Pune
Ph.020-25521376

3. Shri. G. 8. Kate CACPIO
Company Prosecutor |

L Ph.020-25521376 . [

Yours faithfully,

{VIJM%KHANDARE)
REGISTRAR OF COMPANIES,
PUNE (M.S.)



